$~114

* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ RFA 70/2019, CM APPL.3892/2019, 34117/2019, 46747/2023
SUNITA SINHA

..... Appellant
Through:  Mr. Ayush Puri and Mr. Kanav
Madnani, Advs.

VErsus

M/S LEELA BUILDERS PVT LTD & ORS

..... Respondent
Through:  Mr. Arpit Bhargava, Adv. and Ms.
Kriti Singh, Adv. for R-10.

CORAM:
HON'BLE MR. JUSTICE SACHIN DATTA
ORDER
% 24.01.2024

Hon’ble Judge is on leave today.
Renotify on 26.02.2024.

BY ORDER

COURT MASTER
JANUARY 24, 2024

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 02/08/2025 at 13:43:24



